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Title: Discussion on the motion for consideration of the National Jute Board Bill, 2006, moved by Shri Shankersinh Vaghela
(Speech Unfinished and Discussion Not Concluded).

MR. CHAIRMAN : Now, we take item no. 26 — Shri Shankersinh Vaghela.

THE MINISTER OF TEXTILES (SHRI SHANKARSINH VAGHELA): I beg to move:

"That the Bill to provide for the establishment of a National Jute Board for the development of the cultivation,
manufacture and marketing of jute and jute products and for matters connected therewith and incidental thereto, be
taken into consideration."

MR. CHAIRMAN : Motion moved:

"That the Bill to provide for the establishment of a National Jute Board for the development of the cultivation,
manufacture and marketing of jute and jute products and for matters connected therewith and incidental thereto, be
taken into consideration."

17.17 hrs.
( Shrimati Sumitra Mahajan /i the Chair)
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